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The Power Plants with lesser level of supply materialisation are also offered the
choice of booking the coal under notified prices for lifting through their own logistics
before being offered for sale under e-Auction through own logistics of consumers.
Considering the gap between coal demand and indigenous availability, Government
of India has placed coal under Open General License to facilitate import of coal
freely by anyone in the country on payment of applicable duties. Over the vears,
Government has also reduced the import duty on coal and in Union Budget for 2014-
15, Government has rationalised the import duty for all types of coal and coke to 2.5%.

Coal extracted by CIL
646, SHRI AJAY SANCHETI: Will the Minister of COAL be pleased to state:
{a) the percentage of coal being extracted by the Coal India Ltd. (CIL);
{b) whether CIL’s unions oppose the entry of private coal miners;

{c) whether this has deprived CIL of the required professionalism in mining and
good quality coal; and

{d) how Government proposes to solve this problem?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALY): () The production of Coal India Limited {CIL) accounts for 81.7% of all
India production of coal {in 2013-14).

{b) and (¢) The CIL has indicated that Unions oppose entry of private coal miners.
The CIL has also stated that it has not been deprived of required professionalism in
mining good quality coal.

{d) The CIL is a Board driven Maharatna Company with operational autonomy
to adopt strategies required and to take investment decisions including ones on use of
technologies required for mining coal as per its professional requirement.

Production of coal from underground mines

647. SHRI AJAY SANCHETI: Will the Minister of COAL be pleased to state:
{a) whether CIL is consistently missing its output targets;

{b) if so, the targets fixed and realised during the last five years;

{c) the reasons for not achieving the targets; and

{d) the steps taken by Government to improve production of coal {rom

underground mines?
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THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALY): (a) and (b) The production target vis-d-vis actual production of Coal India
Limited (CIL) during last Five Years i.e. 2009-10 to 2013-14 is given in the table
along with percentage achievement of the target.

(in million tonnes)

Year Target as per Annual Plan ActualProduction % Achievement
2009-10 435.00 431.26 99.14
2010-11 460.50 431.32 93.66
2011-12 447.00 435.84 97.50
2012-13 464.10 452.21 97.44
2013-14 482.00 462.41 95.94

{c) The production of coal in the coal sector has been constrained by difficulties
in - land acquisition, R&R, environment & forest clearance and restrictions due to
imposition of Central Environmental Pollution Index guidelines. Law and order
condition in some areas and constraints arising from lack of adequate infrastructure
for evacuation of coal including delay in construction of rail infrastructure in some

major coalfields have also been constraining factors.

{(d) The steps envisaged by CIL to increase coal production from underground
mines include: (1) Deployment of Mass Production Technology i.e. use of Continuous
Miner in Board and Pillar working and adopting Long Wall Technology at suitable
locale where geo-mining conditions permit (i1} Installation of man riding system
particularly in arduous/long travelling road mines of CIL to improve effective working
hours of underground mines (iii) Upgradation of the technology presently in practice
in CIL mines including UG mines and further modernization wherever required.

Coal evacuation in Odisha

648. SHRI BALWINDER SINGH BHUNDER: Will the Minister of COAL be
pleased to state:

{a) whether Mahanadi Coalfields Ltd. (MCL) entered into an agreement with
Odisha Government to form two Special Purpose Vehicles (SPVs) for evacuation of
coal from two of its mines;

{b) ifso, the details thereof;



